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8hri Krldnacharytt Jodii t In view 
of -hs :’ict \\t tlnhcrapati Nilayam has 
bssi snablished at Hyderabad̂ may 1 knew 
whether Gv>vcmment propose to thift some 
of the offioet there?

Sardar Swanm Sfngh i At Hyderabad
there is no spare ofQce acoommodation̂ 
nor mich of residential aooommodation 
either.

Shri R ML IJknnm i May I know if 
the proposal to shirt  some of the olQoes 
to hill stations like Simla and other stations 
in the South is still under the consideration 
of GDvemment and> if sô the stage at which 
the matter stands ?

Sardar SwanmSln̂ t I did not catdi 
the last portion.

Mr. Speaker t Whether the Question 
of shifting some of the offices to Smila is
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still axKl« if ao« with
what results.

8ln̂  I  Actuâlŷ 
at a result of Simla being oonaldend for 
shift of some of the officeŝ tne headquart en 
of the Western Coounand were shifted 
to Simla; and the question whether anv other 
offices could also be ahifted to Swa is 
still under examination.  Tliere is oon ii« 
derable esistarce frcm the offces that r̂e 
located in Delhi to any shift out of Ddhi

Some Had. JMMoben fof#—

Mr. Speaker t We will go to the next 
(niestion.  This has been answered manj 
times.

Aid to DlaplMed Pertoaa

*1436. Dr, Ram Subhiif  Stagh  t
Will Ae Minister of MiMlitetloB  bt 
pleased to state<

(a) whether  Oovemraen have  sanc>
tioned any grant for direct aid to dis­
placed persons from West Pakistan during
1955-56 so far;

(b) if so, the amount of the gram sane- 
tionki; and

(c) how the aki will be given to dis­
placed persons out of this grant?

The DefNity Mlalttor of  RehaUll. 
tation (Shrl J. K, Bhooale) 1 (a) and (b)
Direct akl is given to displaced persons 
from West Pakistan Ibr t

( 0 Technical and vocational training.

(ii) Educatioo.

(iii)(a) Maintenance of destitute, oJd, 
irmrm men a-'d women  and their 
children in Hemes ard Infirmarits.

ijb) Unanadied widows trd dlsrMed 
persons outside  Homes in hard 
cases.

Civ) Grantees of maintenance allowsrcc.

(v) Sufferers from natural calsmitief like 
flood, fire etc. and to needy persons 
at the discrerkm of the Central 
and the State Ministers.

A budget proviswn of Rs. 25 lakhs, 
51.60lakhs, I crorc, 50thousand and 48 tho­
usand respectively has been made dvrirg the 
year 1955-56 for the above purposes.
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(c)  Through the agcncy of the State 
Governments according to the policy laid 
down by the Cenral Government.

Dr. Ram Subhag Singh : May I
know whether the direct aid that is given 
for :e:hiical eiication is given to displaced 
persons from West Pakistan in the form 
of schDlarships, or is it given for establishing 
technical institutionŝ etc. ?

. Shrl f. K. Bhontle : It is given as a 
stipend for those who are imder training.

Dr. Ram Subhag Singh : May I
know whether there is any proposal to give 
such aid to the displaced persons ficm 
Bast Pakistan also t
Sliri I. K. Bhonale x It does not arise 

out of this question which relates to dis­
placed pe sons from West Pakisier. But 
for the information of the hon.  Member 
I might say that all these fa ilities arc also 
given to displaced persons frcm East Ftkis- 
tan.
Sardar Hukam Sln|̂ t May I know 

whether the cases of widows who \̂ere 
getting maintenance allcvcrce srd whose 
allowances have been stopped bcoaufe they 
have got this compensati n, would be con­
sidered for this grant, because the compen­
sation given to them is so small that it 
might be consumed within twelve months ?

Shrl J. K. Bhonile i No. According to 
the i;Mlicy laid down such cases will not be 
consider̂ for maintenance nant.  But 
in very special cases we nueht consider 
‘ ‘  them help from the Discretionary

Road Mak̂ g  Machinery

*1437. Shri Gidwani s Will the  Mi­
nister ot Commerce and Industry be 
pleased to state:
va) whether it is a fact that the Indian 

Roads Congress have recommended  to 
Government to take immediate stcpt for 
the manufacture in India of diesel road 
rollers, utone-crushers  and road making 
machinery;
(b) if so, whether Government  have 

considered this suggestion; and
(c) the decision taken on this recom­

mendation ?

The Minister of Industires  (Shri
Kanungo) 1 (a) and (b). Yes, Sir.
(c) A statement is laid on the Table of 

the House. [5m Appendix VIII, annexure 
Mo. 33.]

Shri Gidwani t May I know the value 
of these goods that are imponed into this 
country annually for the ârs  1951  to
1955̂

Shri Kannnro 1 In 1952 the nun  ̂
of rollers was sucty-seven; in 1953 sixty 
two, in 1054 one; and in 1955 nil. The 
♦♦value m 1952 was Rs. 25>i2,ooo; in 1953 
R»* 23,24,500; and in 1954 Rs. 37>50O. .

Shri Gidwani s Mav I know whether 
all the materials needed for the manufacture 
of these goods are available in the country; 
if so, whether Government have formulated 
any scheme to make the country self- 
suffkaent?

Shri Kanungo: They were being manu­
factured except  that  there are certain 
patent rights  which  Goverrment have 
already acquired, and they arc prcpcicd 
to lease it out to others who are intereaed.

Sliri Raghavachari 1 May I know 
how tne cost of the proposed machine 
compares with the imponed one?

Shri Kanungo t Past experience has 
been that the  F. O. B. price of these 
rollers is equal to the manulactured price 
in India.

Shri N. M. Lingam : May I know 
whether the rate of produaion ot road- 
making machinery is commensurate with the 
heavy outlay we envisage for the development 
ot national highways and other schemes in 
the Second Five Year Plan?

Shri Kanungo 1 At  the  moment 
there is not very much of demand for 
machinery other than road rollers.
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**This answer v-m later ccrreaed by the Minister of Commerce (Shri Kaimirkar) vide 
Part II Debates dated 34.11.55 as follows :

"The fi''ures of imrort asked for are not sep«i«tcly available.  The figures of imports 
under the general head'n - 'Earth Moving and Shiftî Machinery’ are ps follows :  .

,  YMr Value in Rupees
i‘'5a-53 1.44.07,791
1953-54 M5.i8.532.
1954-55 1,05,93,618.”




